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Sandeep Kumar Pal v. Union of India, (Alok Mathur, J.), 2024 SCC OnLine All 9532 
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All 9520 
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Central Board of Direct Taxes [Notification No. 84/2015] 
Central Board of Direct Taxes [Press Release 16-10-2015] 
Central Board of Direct Taxes [Noti. No. S.O. 2454(E)] 
Central Board of Direct Taxes [Press Release 21-09-2015] 
Central Board of Direct Taxes [Noti. No. G.S.R. 923(E)] 
Central Board of Direct Taxes [Press Release 26-11-2015] 
Central Board of Direct Taxes [Noti. No. S.O. 3313(E)] 
Central Board of Direct Taxes [Press Release 10-05-2015] 
Central Board of Direct Taxes [Press Release 19-05-2015] 
Central Board of Direct Taxes [Noti. No. S.O. 1139(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 1138(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 1308(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 1309(E)] 
Central Board of Direct Taxes [Noti. No. G.S.R. 323(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 1904(E)] 
Central Board of Direct Taxes [Noti. No. G.S.R. 322(E)] 
Central Board of Direct Taxes [Press Release 20-06-2016] 
Central Board of Direct Taxes [Noti. No. S.O. 2142(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 2143(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 2692(E)] 
Central Board of Direct Taxes [Press Release 01-06-2016] 
Central Board of Direct Taxes [Noti. No. G.S.R. 1094(E)] 
Central Board of Direct Taxes [Noti. No. 10(3)/2007-DBA-II/NER] 
Central Board of Direct Taxes [Noti. No. S.O. 3606(E)] 
Central Board of Direct Taxes [Noti. No. G.S.R. 12(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 1686(E)] 
Central Board of Direct Taxes [Press Release 22-05-2017] 
Central Board of Direct Taxes [Noti. No. S.O. 1370(E)] 
Central Board of Direct Taxes [Press Release 10-06-2017] 
Central Board of Direct Taxes [Notification No. 54/2017] 
Central Board of Direct Taxes [Noti. No. G.S.R. 538(E)] 
Central Board of Direct Taxes [Press Release 27-11-2017] 
Central Board of Direct Taxes [Noti. No. S.O. 282(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 283(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 284(E)] 
Central Board of Direct Taxes [Noti. No. G.S.R. 44(E)] 
Central Board of Direct Taxes [Press Release 19-03-2018] 
Central Board of Direct Taxes [Press Release 23-03-2018] 
Central Board of Direct Taxes [Noti. No. S.O. 2938(E)] 
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Central Board of Direct Taxes [Noti. No. S.O. 2939(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 5175(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 5176(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 5177(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 5178(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 5179(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 5180(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 5365(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 5366(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 5368(E)] 
Central Board of Direct Taxes [Noti. No. A-12023(1)/15/2016-Admn.-III(LA)] 
Central Board of Direct Taxes [Noti. No. G.S.R. 1091(E)] 
Central Board of Direct Taxes [Noti. No. G.S.R. 960(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 5194(E)] 

  
State Rules and Orders   [4] 

Uttar Pradesh Krishi Utpadan Mandi (Crusher Units Gur and Khandsari) (Compounding of Market 
Fee) Order, 2023 

Uttar Pradesh Directorate of Geology and Mining Subordinate Technical Service (Third Amendment) 
Rules, 2023 

Uttar Pradesh Establishment and Regulation of Saw Mills (Seventh Amendment) Rules, 2023 
Allahabad High Court (Right to Information) (Amendment) Rules, 2023 
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YouTube - https://www.youtube.com/user/thescconline 
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